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Compliance report in O.A. No- 262/2022, Sanjay Sharma Vs the Union of India and others on behalf of 
Additional Chief Secretary (Home Department), Bihar.  
 

 2018 2019 2020 2021 From    01.01.2022 to 
31.03.2022 

Remarks 

1. How many dead bodies 
were documented/found- 

(a) to have been floating 
in river Ganga and  

0 0 0 88 0 

 
 
 
 
 

(b) to have been buried 
on the river bed in the 
States of Uttar Pradesh 
and Bihar before Covid-
19 in the years 2018 and 
2019 and after Covid-19 
in the years 2020, 2021 
and till 31-03-2022? 

0 0 0 0 0  

District wise break up  

 
1. How many dead bodies 

were documented/found- 
(a) to have been floating 

in river Ganga and  

Buxar Bhojpur Patna  Saran Vaishali Samstipur Begusari Munger Lakhisarai Khagaria Katihar Bhagalpur Total 

81 3 4 0 0 0 0 0 0 0 0 0 
 

88 
 

 

(b) to have been buried on 
the river bed in the States of 
Uttar Pradesh and Bihar 
before Covid-19 in the 
years 2018 and 2019 and 
after Covid-19 in the years 
2020, 2021 and till 31-03-
2022? 

0 0 0 0 0 0 0 0 0 0 0 0 00 

2. In how many cases 
financial support was 
extended by Government 

0 0 0 88 0 
All the 
unclaimed 
bodies which 



of Uttar Pradesh and 
Bihar respectively for 
cremation funeral of 
burial of the dead bodies? 

were found 
floating in the 
Ganga river 
were  cremated / 
buried with full 
human dignity at 
Government 
cost.   

3. What steps were taken 
for creating public 
awareness and promoting 
public participation for 
preventing floating of 
dead bodies in river 
Ganga or their burial in or 
near the river bed? 

a. Public awareness campaigns were launched in all the districts of Bihar situated at the bank of 
River Ganga. Out of 88 dead bodies found in Bihar, 81were reported from Buxar only.  

b. The District Magistrate, Buxar vide letter no. 1645 dated 11.05.2021 had directed all the 
B.D.O.’S, Circle Officer’s and officer In-charge of the Concerned police Station to coordinate 
with the People’s representatives, Mukhiya’s and ward members to create awareness among the 
people so that they refrain from floating dead bodies in the river Ganga. They have been further 
directed to ensure regular patrolling on the banks of river Ganga throughout the Buxar district 
and take immediate action for proper disposal of the dead bodies, if found in the Ganges. 

c. Buxar district administration launched a campaign to stop the floating bodies coming 
downstream from neighbouring State of Uttarpradesh. It was also requested the district 
administrations of  border districts of Uttarpradesh- Varanasi, Gazhipur and Ballia to do the 
necessary action in this regard.  

 

4. Whether any criminal 
case was registered and 
any prosecution was 
launched against any 
person for violation of the 
guidelines for 
management of dead 
bodies covid infected or 
otherwise? 

a. Since the dead bodies were coming from neighbouring State of Uttarpradesh and were 
unidentified and unclaimed , UD cases bearing no.-4/2021 dated 11.05.2021and 05/2021 dated 
12.05.2021 were registered in muffasil police station in Buxar. 

b.   The inquest and postmortem of all the dead bodies were performed by the medical team 
constituted in this regard and their DNA sampling was done. After following the procedures, the 
last rites of all the bodies were duly performed at Government cost. 

 
 

 

5. Whether there was any 
violation of 
environmental norms and, 
if so, the details of the 
remedial measures taken 
may be furnished? 

 
a.  No Environmental norms have been violated in the process of recovering of dead bodies from the 

River Ganga and their disposal.  



 


